NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 05.07.2022 (TUESDAY)
COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents

1. Comp. App. (AT) | Om Drishian International Ltd. & Gitanjali N.Sharma Dhruv Gupta-COC
(Ins) No. 303 of Consortium (B R Kohli Construction Akash singhal
2021 & LLA. No. Pvt. Ltd.) Abhishek Raj
706 & 707 of Vs. Sharma
2021 Akash Singhal Resolution Professional Ashish Makhija

of Earth Infrastructure Ltd.

2. Comp. App. (AT) | Gaurangika Patel & Ors. Chitraanshul A. Kunal Singh
No. 11 of 2019 Vs. Sinha
& LA No.1328 Doloo Tea Co. (India) Ltd.
0f 2019

3. Comp. App. (AT) | Hasmukh R. Patel & Ors. Debojyoti Arik Banerjee,
No. 42 of 2019 Vs. Bhattacharya Pradip Kumar Bajaj

Doloo Tea Company (India) Ltd. & Ors.

4. Comp. App. (AT) | Internex Poly Pvt Ltd. Satyan S. Israni
No. 97 0f 2021 & | (Formerly Known as Shubhnil Yarns
I.A. No.1793 of Pvt. Ltd.)
2021 Vs.

Gangotri Infrastructure Pvt. Ltd.

For Admission (Fresh Case)

Registrar Of Companies, NCT of Delhi
& Haryana

5. Comp. App. (AT) | Trivir Hotels & Resorts Private Ltd. & Divesh Goyal
No. 79 of 2022 Ors.
Vs.

For Hearing

6.

Comp. App. (AT)
(Ins) No. 109 of
2021 & L.A. No.
2029 of 2021 &
[.A. No 2446 of
2021

Sushil Kaudinya
Vs.
Construmart online Pvt. Ltd. & Anr.

With

Ankur Singhal

Abhijeet Sinha-R1
Vishal Ganda
Anand S. Sengar-RP
Rahul Jain-IRP
Abhishek Anand




7. Comp. App. (AT) | Tarun Dutt Anuj Singh Vishal Ganda
(Ins) No. 636 of Vs. Gaurav Singh
2021 Maxworth Infrastructure Pvt. Ltd. &
Ors.
With
8. Comp. App. (AT) | Manish Tushir Anuj Singh Vishal Ganda
(Ins) No. 639 of | Vs, Gaurav Singh
2021 Maxworth Infrastructure Pvt. Ltd. &
Ors.
9. Comp. App. (AT) | National Agriculture Cooperative Sataroop Das Priya Soni
(Ins) No. 862 of | Marketing Federation Ltd. (NAFED)
2021 Vs.
Synergy Petro Products Pvt. Ltd.
10. | Comp. App. (AT) | Mohindra Kumar Setia & Anr. Amol Vyas Gunjan Pathak
No. 238 0f 2020 Vs. Nivedita Sharda-R1
Satguru Buildwell Pvt. Ltd. to R6
02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. Barun Mitra, Member
(Technical)

For Hearing

11. | Comp. App. (AT) | Suristh Tiwary Adarsh Kr. Tiwari Farrukh Khan
(Ins) No. 228 of Vs. Attendra Singh-R1
2022 JMS Steel & Power Corporation & Anr.
(PH)
Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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